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0.2.1013/97. Dt, of Decisicn : 08—08-97%

Bade Suresh Babji ++ Applicant.

Ve

1. The Sr.Divli.Personnel Officer,
SC Rly, Vijayawada Division,
Vijayawada.

2. The Divl.Rly.Manager,
EC Rly, Vijayawada Divisicn,

Vi{ayawada,
3. The Chief Personnel Cfficer,

SC Rly, Rail Nilayam, Sec'bad. .+ Respondents,
Counsel for the applicant ¢ Mr.B.Suresh Babji, Party—in-per%n

Counsel for the respondents : Mr K,Siva Reddy, SC for Rlys.

CORAM:
THE HON'BLESHRI R.RANGARAJAN : MEMBER (ADMN,P

THE HON'BLE SHRI B,S.JAI PARAMESHWAR $¢ MEMBER (JUDL.)
Ak adrd
_ORDER

ORAL ORDER (FER HON'BLE SHRI R.RANGARAJAN : MEMBER (ADMN.)

Heard Mr . B,.Suresh Babji, party-in-person and Mr.K,Siva

Reddy, learned counsel for the respondents,

2, The applicent in this OA requests for withdrawal of this
OA by his letter dated 08«08«27, The request is granted and the

OA is disposed of as with-@rawn., No costs.

"¢ W (R. RANGARAJAN)
/WR(NQ%/\%7 ' MEMBER (ADMN, )
y@;._mﬂ.

Dated ¢ The 0

"{pictated In the Open Court)
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Copy to:
1 The Senior Divisional Parsonnsl OPficer, South Central Railuay,|
Vijeyawada Division, Vijayawada, :

2. Tha Divisional Rajlway Managsr, South Central Raiiuay,
Vijayawada Division, Vijayawada, ‘

3. The Chisf Personnel Officer, South Central Railuay,
Railnilayam, Secunderabad.

4. One copy to Mr.B.Suresh Babji, Sarty in Person,
Asst.3tation Ma'ster, CYM OPfica, Sputh Central Railuay,
'Vijayawada, : ) .
83 One copy to MriK/Siva Reddy,Addl.CGSC,CAT,Hyderabad .
64 Ona copy to D.R(A), CAT,Hydsrabad,

7. Cne duplicate copy.
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